Joint Committee Report in the matter of O.A No. 316 of 2022 Dr. Sharad
Gupta Vs State of UP
. General: In the aforesaid matter, grievance made by Dr. Sharad Gupta resident
of 24, Heera Bagh Colony, Dayal Bagh, Agra are that as per news article published
in Times of India dated 06.03.2022 the ravines are being destroyed by large scale
mining in the vicinity of Taj Mahal and has restricted flood plan zone of river
Yamuna. Destruction of the forest ravines, which are natural habitat for over 1000
species of animals and plants, will lead to devastation of the ecological chain as well
as harm the Taj Mabhal. It would also affect original landscape and contours in the
vicinity of Taj Mahal and restrict flood plain zone of river Yamuna in Agra, Uttar

Pradesh.

Hon’ble National Green Tribunal heard the matter on dated 09.05.2022 and passed
an order in the O.A no. 316/2022 Dr. Sharad Gupta Vs State of Uttar Pradesh. The
operating para of the order is quoted as below:

“Accordingly, we constitute Joint Committee of representative of Ministry of Jal
Shakti, Government of India; Regional Office of MOEF&CC, Lucknow; TTZ Authority; State
PCB and District Magistrate, Agra and direct the same to verify the factual position
particularly with regard to notification and demarcation of Flood Plain Zone (FPZ) where
the alleged large scale mining is being done, look into the grievances of the applicants and
take remedial action in accordance with law by following due process within one month from
the date of receipt of a copy of this order. State PCB will be the nodal agency for co-
ordination and compliance. Factual and action taken report may be furnished within two
months by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR
Support PDF and not in the form of Image PDF.”

2. Constitution of Joint Committee: As per the Hon’ble NGT order, Joint
Committee was constituted having following members from Ministry of Jal Shakti,
Government of India; Regional Office of MOEF&CC, Lucknow; TTZ Authority;
District Administration and State PCB as a Nodal Agency for coordination and
compliance.
ik Dr. Vishwanath Sharma; Regional, Officer, Agra is nominated as a member
on behalf of State PCB.
il Mr. Dheeraj Joshi, Deputy Secretary, NMCG as representative along with
Mr. Peeyush Gupta (Real Time Information Specialist) & Mr. Sandeep Behra
(Consultant Biodiversity) as experts from National Mission Clean Ganga,

Ministry of Jal Shakti, New Delhi.
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1ii. Dr. Mrs. Satya, Additional Director/Scientist-E is nominated as
representative of Ministry of Environment, Forest & Climate Change,
Government of India.

iv. Mr. R.K Singh, Chief Town Planner, Agra Development Authority/Nodal
Officer, TTZA is nominated as representative of Taj Trapezium Authority,
Agra.

V. Mr. A K Singh, Additional District Magistrate (City) is nominated by District
Magistrate, Agra.

3.  Field Visit and Observations of Joint Committee: The Joint Committee
along with the applicant Dr. Sharad Gupta visited the said area on dated 26-07-2022.
Divisional Forest Officer, Agra and Executive Engineer, Lower Khand, Agra Canal,
Department of irrigation, U.P. were also present at the time of inspection. The
observations of the Committee regarding the above mentioned site inspection are as

follows:

A. Observations on aspect of large scale mining in the ravines in the vicinity
of Taj Mahal and restriction of the flood zone of river Yamuna:

On the day of site visit, Committee observed that Taj Forest Block is a rugged forest
area which comes under Agra Forest division ANNEXURE-1. On the day of site
visit, construction of some check dams were found by the Committee members
which are shown in FIGURES 1, 2, 3, 4 and 5.

Page 2 of 11



Figure 1: Check dams-build in ravine gullies to reduce runoff.

Figure 3: Growth of vegetation barrier on an earlier built earthen check
dam.
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53G4+8C8 Taj Protected Forest, Tajganj, Agra,
Uttar Pradesh 282006, India

Latitude Longitude
27.17783894° 78.05288575°

Local 01:05:30 PM Altitude 94
GMT 07:35:30 AM Tuesday,

Figure-4: Joint Visit of Taj Forest Block where check dams were

constructed.

»
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Figure-5: Joint Visit of Taj Forest Block where check dams were

constructed.

During inspection of the said area and according to the discussion with Divisional
Forest Officer, Agra, it was informed that no large-scale mining has been done in the

Taj Forest block in the vicinity of Taj Mahal and ravines have not been destroyed.
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